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New Delhi, dated the 27th 2Zpril, 1¢74
G.S.R. No.193(E) In exercise of the pcowers conferrel by
sub-section (1) of section 26 of the Dalni Urkban &rt
Commission Act, 1973 (1 of 1974) read with clause (2
of sub-secticn (2) of that section the Central Toverament
herebv makes the following rules, namely:-
Shevh 1. (1) These ruies may be called the Delhi Urian &r:
e = E5pd ' Commicssion (Budget and Finance)Rules 1974, :
commerncement
(2) They shall come inte force on the 1st day of May, 1974.
Eefi- 2. In these Rules, unless the context otherwise rer -iires;
@) 2 r - 2 -
BALiene., (@) "Zek' means thHe TElhi Uskan vt Comrdiedion &St
) 1973 (1 of 1874);
- (b) "Commission" means the Deihi Urban &rt Commission
established under secticn 3 cf the act;
(¢) "Goverrment" means the Central Gvernment:
(d) "Sehedule" means the Schedule apjpended to these rules
(e) "Secretary" means Secretary to the Commissic:;
(£) "Year" means the financial vear beginning orn the first
dey o April and erdina on the 21lst dav of iarch foll
Tor=~ o k. P fhe’budget in respect of the year next ensuing showine
NBesails the estimated receipts and expenditure of tha
.stimates, Commission shall be prepared in Schedules Z., II, TIII

and IV and submitted to the G&overnment,

(2) The estimated receipts and expenditure shall be
accompanied by the revised budget estimates for
the current year,

(3) T™e budget shall be based on the account hezds given
in the Appendix to these rules.

wubmission 4, (1) The budget estimates as compiled in accordance with
f buduet rule 2 chall ke placed bv the Secretarv beforethe
st mpiiEs Commis¢sicrn by the 5th of Octcober each year for approvss
Q.the. (2) After a»bLoval of the budget estimates by the
ommission, Commiscicn, four copies ¢f the final copv of the
rudaest inoo ”po“at‘r therein such modifications as
have heen decided uven by ths Comrission, with copiles
of the Schedules thall be submitted to the ‘overnment

by the 15th of October,

.'.;.2/-



5. (1) The estimates cf expenditure on fixed estabWish_
ment g5 well as fixed monthly recurring charg
or account cf rent, &llowarnces ctc, slall prov;de
for the gross sanctioned pay without deductions
A gy Einal

(2) To the estimates referr=d to
e added a suitable provision Zfor
baged of past &xpefisnee with.goe
regard to the intenticn o t;“Amembers P &iiE StabE

- in regard to leave as far as the same can be

scertained.

v

(3) If experitnce indicates that the total provisimn
for fixed charges ceferred to in sub-rules (1)
and (2) is likely to exceed, a suitarle 1um
deduction shall be made from the total arount
a~railarle. —
ReanpnTo-—~ 6. No expenditure which is not ccvered by a nrovision
priaticns and ‘in the sancticned budget estimates, or which ig likelv to
emergent icause excess over the amount provided under any he ad
expendi- ;shall be incurred by the Commission without provisic
ture, ‘being made bv reapnorpriation irom. some gther head
2atahliched and available.

ihnder which savings are fimmlv

Power to Ly Y Chand ¥eiepw il jiche Cxperilltiat ol o7 g
incur funds received by it in agcordancz with ths mactions
expenditure . laid down under the Central Financial Rule = Govern-

ment—and other instructions zd Ly the ot

‘rom time to time
Cperation . The fund of the Commission hall By the
of fund of Secretary of the Comwission or in hi ; X OV an
the Commi- other officer of the Commissicn who may, ;1"':ct to the
SiS e approval of the Government, be so erpowerz=d by the o
iy Commission. '
Special 9. The budget for the vear 1974-75 shall be prepared
provision and sent to the Government within ome month oF the
relating sECting ap oE o Commiifsiegn anh these msules sijall
te the apply mutatis wmutandis, so far as may hke a~rltce‘l?
tudget for

L]

1974.75,
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‘ L P PENDIX
BUDET AI'D ACCOUKT HEADS (RULE 3)
. BN T NT ST P A, TR G
Heads of Account (Fxpenditure).
1. Salaries
2. Wages
" 3. Travel Expenses
4. Offlce Expenses
(a} Purniture
(k) Postage
(¢) Office Machine:z/Equinment
= (@) Liveries
(a)] Hot and Cald Wheathar charges d
(£) Telepheon=as
(@) Blectricity and Water Charges
(h) Statiocnery
(&) DOrintdry
(3) Staif Carsz and other vehicles
(k) Other itmes. i

5 Fee and HoNerarda

6. Pavments for professional and sgwmecial services
7 Rents, Rates and Taxes/" Royalty .

. Publications

. Advertising, Sales and Publicity Expenses

Hospitality Expenses/Suymytuary Allowances etc.

8
9
™7 10. Grants-in-Aid/Contributions/Subsidies
1
2

0]

« SEenslenkyEfapitoi s
13. Writes-off/Losses
4, Suspense

15. = Other Charges (& residuary  head, this will also includs

rewards and prizes).

Heads of Account (Reegsints).

1. Payments by Tentral Zovermment.
2. Fees
8. Flines amg gHizer E=ThiatS.
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h L <chedule IV
. DELHI URBAN ART COMMISSION
ARSTRICT OF MOWTNAL ROLTS
ctual Particulars Sanctiormd Budoe' % —i=sed Bstimates Fidget Borimates  Faplad P
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(a) Posts filled
Wio) Degts vacans (

Total I Officers

I1 -ESTABLISHMENT ‘
(2) Posts filled
(lIy) Posts vacant
iotal TTI Estalst ishment -
(1% Slass TV
(a) Posts fiiled
(b) Posts vacant
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